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| - ASSOCIATION OF DVC HT CONSUMERS OF JHARKHAND

Ref No.ADCJ/CERC/02/2023-24 Date: 20.02.2024
President
Dr. Hari Budhia To,
Mob. 9934012650 The Secretary,
Ranchi Central Electricity Regulatory Commission
3798 4" Floor, Chanderlok Building,
36, Janpath, New Delhi- 110001
Ref: Draft Central Electricity Regulatory Commission (Terms and Conditions of
Tariff), Regulations, 2024 for the tariff period from 01.04.2024 to
31.03.2028S.
Sub: Filing of Comments/ Suggestions on the Draft Central Electricity
Regulatory Commission (Terms and Conditions of Tariff), Regulations,
2024 for the tariff period from 01,04.2024 to 31.03.2029.
Secretary Sir,

Sri Binod Agarwal With reference to the above, the Association of DVC HT Consumers of Jharkhand
Mob. 9204852140 (JCADVC) is filing the Comments/ Suggestions on the Draft Central Electricity

Giridih Regulatory Commission (Terms and Conditions of Tariff), Regulations, 2024 for
the tariff period from 01.04.2024 to 31.03.2029 notified by Hon’ble CERC by
Public Notice dated 04.01.2024.Further, vide Notice dated 30.01.2024, the
Hon’ble Commission has extended the timeline for submission of
comments/suggestions till 20.02.2024.

JCADVC which represents the interests of Industrial consumers of Jharkhand in
the command area of DVC requests Hon'ble CERC to kindly consider the
comments attached hereto, in the interest of justice and equity.

Thanking you

Yours faithfully

for Association of DVC HT Consumers of Jharkhand
—— | { anr

Joint Secretary

Sri Pramod Agarwal )

Mob. 9204656578 Joint Secretary

9431144078
Giridih

Enclosures: 3 hard copy + 1 soft copy (via email)
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